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\ffxé In WE@ of the administrative emgerlcy, official- namely h,: !
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charge to-look after the work of Evening Court No. 3, Sgggfn as Ahlmad, in addition to:his
present assigninents.
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on& Non-compliance of above said dl[‘ECthI’? ishall:be viewed seriously.
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No. Admn./DJ-(SyP&T/SD/26/ 73U - 196 £
Copy forwarded for information and necessary acnnn -
The Ld. Principal District & Sessions Judge (HQs), Tis Hazari, Delhi.
The Officer/Officer-In-Charge(s) concerned.
The Officer-In-Charge, Computer Branch, South{Djstrict.
The Officer-In-Charge, CIM Office, South District,
Personal Secretary. o Ld. Principal District & Sessjons Judge, South District.,
The Drawing and Dlsbursmg Officer, South District. -
The AOJ (Administration), HQs, Tis Hazari, Deliu,
Branch In-charge and Nodal Officer, Evening Court, South District.
/B/Websue Committee, HQs, Tis Hazari, Delhi,
10.The PRO, South District.
11. Dealing Official / LAYERS Seat, Tis Hazari Courts, Delhi,
12. Dealing Official, R&I Branch, South District foruploading on LAYERS.
13. Official/s concerned.
14. Guard File, y
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Officer TGl g, (Admn) QoL
South District, Saket-Courts Complex
New Delhi




